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livelinood is getting adversely affected. In this regard, our hon'ble Chief Minister Shri
Naveen Patnaik has written to the Central Government, and had requested the latter
to completely withdraw the 18 per cent GST on Kendu leaf in the larger interests and
welfare of the tribals of Odisha. Therefore through you, | urge upon the Government
to consider these three demands sincerely, and include Ho, Mundari, Bhumij, Saora
and Kui in the Eighth Schedule of the Indian Constitution. Secondly, it is requested
that the pending issue of including 169 tribal communities of Odisha in the ST list of
Odisha be also considered. Thirdly, the present 18 per cent GST, which has been
imposed on Kendu leaves,may be withdrawn completely. Our leader and Chief
Minister, Shri Naveen Patnaik, has been persistently endeavoring in this regard, and
we are hopeful that the Government will look into the matter in due earnestness."

MR. DEPUTY CHAIRMAN: The following hon. Members associated themselves with
the matter raised by the hon. Member, Dr. Sasmit Patra: Dr. John Brittas (Kerala),
Dr. Fauzia Khan (Maharashtra), Dr. Santanu Sen (West Bengal), Dr. Amar Patnaik
(Odisha), Shri Sujeet Kumar (West Bengal), Shri Abir Ranjan Biswas (West
Bengal), Dr. Kanimozhi NVN Somu (Tamil Nadu) and Shri M. Mohamed Abdulla
(Tamil Nadu).

Now, Shri Nagendra Ray to raise the issue of fencing on Bangladesh Border.

Issue of fencing on Bangladesh border

it TS MG (UEEE S9ITer) : IUHHTULT ST, H WA Ud @GRl & die} & R H
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[ 6 December, 2023 ]

H oM H I g1 Sel Hel o 317y geivd 9 el Sud are #9 USIed | a1d &l
Sﬁ?ﬁwwaﬁfencingiﬁrmw STeg I STeg SIﬂIﬂTﬁ{({I B@ﬁ%ﬁeﬂw
foar fp <@ €1 IR, 3R 39 dRE W Iofdl X9, dl HY B IA? NI v
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GRT 81 fhdl WY BTTd H I8 STeg 9 Slea vdbA1 dlfey? H Raave &rar g b Siog
J STeg d¥e §9Te] OREKR land allot PR 1 ....(FILTH)...

41l SUAHTIRT : 3MUBT FHI FHIS 81 T &, ggdra| A1 &l Fdrer =g g S|

...(JFTYTT)... Nothing is going on record. ...(Interruptions)...

The following hon. Members associated themselves with the matter raised by
the hon. Member, Shri Nagendra Ray: Shri Dhananjay Bhimrao Mahadik
(Maharashtra), Dr. Fauzia Khan (Maharashtra), Shrimati Vandana Chavan
(Maharashtra) and Dr. Amar Patnaik (Odisha).

Now, Shri Satish Chandra Dubey on 'demand to start railway services between
Chhitauni and Tamkhui in Bihar.'

Demand to start railway services between Chhitauni and Tamkhui in Bihar
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b DI el Il 81§ N oIS A 9gd SIS o

31 ATYY THATYAD AT © b $9 Nl 1S Dl 3ffereh 3 3Afeeh TR T
QUi BRATAT SIY| SUFHTALT A, H ATqh] HRETT 18l §1 §9 Vol A1 Bl &
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